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SH. SANJEEV KUMAR(Central |CS COMM-11.03.2022{03.10.20

AGGARWAL, 874/2022 D3

IDISTRICT JUDGE|

COMMERCIAL

(COURT)-01 CS  COMM417.08.2021{03.10.20 [777 No D 13
2868/2021 D3
CS COMM+20.12.2019{04.10.20 (1384 No D 01
3008/2019 D3
CS COMM+09.12.2022{04.10.20 [299 Yes 0 84
2653/2022 D3
CS COMM+08.03.2019(06.10.20 (1673 Yes 3 29
299/2019 D3
CS COMM+28.03.2019(06.10.20 (1653 No 3 31
379/2019 D3
CS COMM+05.03.2020{09.10.20 (1313 No D 36
786/2020 D3
CS COMM-30.01.2021{10.10.20 [983 No 1 35
380/2021 3
CS COMM-17.11.201811.10.20 (1789 INo 3 67
421/2018 D3
CS COMM-18.04.2022{12.10.20 [542 [No 1 36
1096/2022 D3
CS COMM+23.03.2022{12.10.20 [568 No 0 43
032/2022 D3
CS COMM+05.02.2022{16.10.20 618 No 1 45
429/2022 D3
CS COMM24.12.202117.10.20 {662 INo D7
5594/2021 3
CS COMM25.07.2022|18.10.20 450 INo 0 D8
1885/2022 D3




17.12.2021

CS comM] 18.10.20 [670 Yes [l 61
5352/2021 D3
OMP COMM25.08.202218.10.20 419 No 52
119/2022 D3
CS  COMMP4.12.2019(19.10.20 [1395  |No 3 62
3027/19 p3
CS  COMMY09.02.202330.10.20 263 Yes [l 32
043/2023 D3
DR. KAMINI LAU[Central [CS P3-09-2021/04-10- 768 NO |1 33
DISTRICT  JUDGE| COMM)/3522/ D023
(COMMERCIAL 0021
COURT)-02
CS 01-10-2022]10-10- 559 YES P 55
COMM)/2278/ D023
0022
OMP p2-03-2023|13-10- P55 NO P 50
COMM.)/44/20) D023
03
CS 04-03-2022]14-10- 585 YES P 51
COMM)/813/2 D023
022
CS 04-03-2022]14-10- 585 YES P 51
COMM)/814/2 D023
022
cS 16-03-2021|18-10- [042 NO b 70
COMM)/926/2 D023
021
CS p2-08-2022]19-10- 25 YES P 62
COMM)/2010/ D023
0022
cS 16-07201900-10- [1554 [NO P 103
COMM)/1195/ D023
2019
CS 07-06-2022R1-10- 499 YES P 71
COMM)/1513/ D023
0022
CS 05-10-2021[25-10-  [750 YES I P2
COMM)/3931/ D023
0021
OMP 15-11-2022127-10-20 347 NO P 03
COMM.)/169/2,
022
OMP 19-07-2023p7-10- P8 NO  |NIL 37
COMM.)/126/2, D023

023




07-06-2023

COURT)

OMP 06-10- (119 INO INIL 10
COMM.)/111/2 0023
023

SH ILLA RAWAT,|Central |CS 06.09.2021]16.10.20 [774 INO 2 SAME

IDISTRICT JUDGE COMM)/3208/ D3 DAY

(COMMERCIAL 0021

COURT)-03
OMP (DR3.12.2018]14.10.20 (1748 INO 3 SAME
COMM) D3 DAY
1/2018
CS 08.12.2022/04.10.20 278 INO 1 SAME
COMM)/2652/ D3 DAY
2022
CS 08.11.2022[3.10.202 (307 INO 1 SAME
COMM)/2467/ 3 DAY
2022
CS 19.10.2020[31.10.20 {1106 INO 1 SAME
COMM)/1520/ D3 DAY
2020
CS 04.08.202225.10.20 @446 INO INO SAME
COMM)/1945/ D3 DAY
2022
CS 26.01.2023121.10.20 R67 INO INO SAME
COMM)/169/2 D3 DAY
023
CS 29.1.2023 [21.10.20 P64 INO INO SAME
COMM)/193/2 D3 DAY
023
CS 09.06.2022]13.10.20 469 INO INO SAME
COMM)/1566/ D3 DAY
2022
CS 14.02.2023111.10.20 238 INO INO SAME
COMM)/283/2 D3 DAY
023
CS 12.01.2022}06.10.20 580 INO 1 SAME
COMM)/150/2 D3 DAY
022
CS 31.01.2023/05.10.20 247 INO INO SAME
COMM)/206/2 D3 DAY
023

SH. ANIL KUMARCentral |[CS (COMM)+08.03.2019(16.10.20 |1683 YES IONE 12

SISODIA  DISTRICT] 280/2019 D3 DAYS DAYS

JUDGE

(COMMERCIAL

SH. UMED SINGH[Central [NIL

GREWAL DISTRICT]

JUDGE

(COMMERCIAL

IMS. BARKHA GUPTA /Central INIL

IDISTRICT JUDGE,

(COMMERCIAL




BAWEJA, DISTRICT
JUDGE,
ICOMMERCIAL

MS. KAVERI|Central

INIL

SH. AMIT KUMAR,
DISTRICT JUDGE,
ICOMMERCIAL
ICOURT-08

Central

INIL

SH. DEEPAK GARG,
DISTRICT JUDGE,
ICOMMERCIAL
ICOURT-09

Central

INIL

10

SH. AJAY PANDEY,
DISTRICT JUDGE,
ICOMMERCIAL
ICOURT

Central

INIL

11

SH. SANJAY|
SHARMA, DISTRICT
JUDGE,
ICOMMERCIAL

Central

INIL

12

SH. RAVINDER BEDI,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT

Central

INIL

13

SH. SANJEEV KUARM|
SINGH, DISTRICT]
UUDGE,
ICOMMERCIAL

ICentral

INIL

14

SH. DINESH BHATT ,
DJ (COMMERCIAL
COURT)-01

West

INIL

15

MS. HEMANI
IMALHOTRA,
DISTRICT JUDGE|

(COMMERCIAL
OITPT.0Y

West

INIL

16

SH. DIG VIJAY|
SINGH, DISTRICT
UJUDGE

COMMERCIAL
OITRT.02

West

INIL

17

SH. SANJAY JINDAL)
DISTRICT  JUDGE|

COMMERCIAL
COURT)

'West

EX/167/2022

23/02/22

27/10/23

611

INO

IN/A

Execution
Comm.)/313/2
023

08/06/23

27/10/23

141

INO

IN/A

Execution
Comm.)/404/2
023

31/08/23

31/10/23

INO

IN/A

18

SH. AJAY GUPTA
DISTRICT  JUDGE
COMMERCIAL
COURT)

West

INIL

19

SH. NARESH KUMAR
IMALHOTRA,
IDISTRICT JUDGE

COMMERCIAL
OITRT)

West

INIL

20

SH. ANURAG SAIN,
DISTRICT JUDGE|
(COMMERCIAL

New Delhi

COURT)-01

INIL




P1 [SH. SANJEEVNew Delhi]NIL
AGGARWAL,
DISTRICT JUDGE
(COMMERCIAL
COURT)-02
P2 [SH. VINEETANew Delhi[NIL
GOYAL, DISTRICT
JUDGE
(COMMERCIAL
COURT)-03
p3 [SH. PREM KUMARSouth  NIL
BHARTWAL,
DISTRICT JUDGE
(COMMERCIAL)-01
D4 |MS. ANURADHA[RSouth  |NIL
SHUKLA
BHARDWAJ,
DISTRICT
D5 [SH. SANDEEP YADAV [South  |NIL
D6 [SH. RAJEEV BANSALJSouth  |NIL
DISTRICT JUDGE
(COMMERCIAL)
p7 [SH. LAL  SINGH,South-East|CS D4/11/20  J03/10/23[1043 |- - R
DISTRICT JUDGE COMM)/339/2
020
CS D0/08/19  J06/10/23 [1508 |- - 16
COMM)/246/2
019
CS 12/04/21 |14/10/23 P15 = - m
COMM)/232/2
021
CS 06/07/22 17/10/23 [468 [ - m
COMM)/644/2
022
P8 [MIS. NEELAM SINGH South-East|CS D1/03/23 03/10/23 [196 NO N/A 1
DISSTRICT JUDGE COMM)/273/2
023
CS 14/09/22" |04/10/23 385 NO N/A 35
COMM)/938/2
022
OMP (D[17/08/23 J04/10/23 48 INO g N/A
COMM.)/62/20,
03
CS 01/07/22 J05/10/23 461 INO IN/A D0
COMM)/626/2
022
CS D2/12/22 J05/10/23 p87 INO IN/A 1
COMM)/1229/
0022
CS 15/11/22° |06/10/23 325 NO N/A 1
COMM)/1112/

2022




CS
COMM)/256/2
023

16/03/23

06/10/23

204

INO

IN/A

cS
COMM)/569/2
021

04/12/21

9/10/23

674

INO

IN/A

CS
COMM)/845/2
022

26/08/22

09/10/23

409

INO

IN/A

CS
DJ/1511/2018

08/10/18

10/10/23

1828

INO

IN/A

13

CS
DJ/1585/2018

23/10/18

11/10/23

1814

INO

IN/A

cS
COMM)/633/2
021

20/12/21

11/10/23

660

INO

IN/A

26

cS
COMM)/763/2
022

02/08/22

11/10/23

660

INO

IN/A

29

CS
COMM)/653/2
022

08/07/22

12/10/23

435

INO

IN/A

CS
COMM)/769/2
022

04/08/22

12/10/23

461

INO

IN/A

cS
COMM)/813/2
022

20/08/22

16/10/23

134

INO

IN/A

cS
COMM)/878/2
022

31/08/22

16/10/23

411

INO

IN/A

CS
COMM)/940/2
022

14/09/22

16/10/23

397

INO

IN/A

CS
COMM)/635/2
021

21/12/21

19/10/23

667

INO

IN/A

CS
COMM)/911/2
022

08/09/22

19/10/23

406

INO

IN/A

32

cs
COMM)/510/2
021

16/11/21

21/10/23

704

INO

IN/A

29

SH. AJAY KUMAR
UJAIN

South-East

INIL




SANJEEV

30 [MS. ANU GROVERSouth-EastOMP 14/10/23 pHHt INO 3 1
IBALIGA COMM)/67/20 KUMAR
23 IMISHRA
Vs
EXECUTION [|PENTAFL|17/10/23 p#t INO 3 1
COMM)/406/2 |0 HYDRO
023 PVT LTD
Vs
CS IASHISH  |19/10/23 {### INO 3 1
COMM)/392/2 ICHAUHA
021 IN V5
RAJESH
EXECUTION [TOYOTA R6/10/23 f#t INO 3 1
COMM)/473/2 FINANCI
023 AL
SERVICE
31 |SH. BHUPESH|South-East|NIL
IKUMAR
32 |MS NIRJA BHATIA South-East{NIL
33 |SH. RAJESH KUMAR[South-East|CS (COMM)R3.05.2023|11.10.20 |506 INO 3 39
SINGH 183/22 D3
CS (COMM |04.05.2023(16.10.20 |530 INO 2 34
394/22 23
CS (COMM)B1.05.202331.10.20 |518 INO 3 55
553/22 23
34 |SH. SANJAY[East CS COMM.NOJ30-01-2023/05-10- 245 'YES INIL 8
SHARMA-I, DISTRICT] 77/2023 2023
JUDGE
(COMMERCIAL)
CS 23-01-2020005-10- 1347 IYES INIL 28
COMM.NO.32/ 0023
2020
CS COMM.NO25-02-2023[18-10- [233 'YES INIL 28
78/2023 2023
CS 21-05-2022R0-10- [514 'YES INIL 30
COMM.NO.150 2023
2022
35 [SH. CHANDRA[East INIL
SHEKHAR, DISTRICT]
JUDGE,
COMMERCIAL
36 [SH. SANJEEV KUMARNorth-East|CS-241/2021  104.10.2021{14.10.20 [740 INIL 9
IMALHOTRA, D3
IDISTRICT JUDGE

(COMMERCIAL)-01




15.02.2021

CS-155/2022 18.10.20 [975 INIL 15
D3
CS-334/2019  R2.11.2019]19.10.20 {1427 INIL 6
3
CS-10/2022 18.01.2022[21.10.20 (641 INIL
23
CS(COMM)-  [04.02.2023(09.10.20 247 INIL 17
38/2023 23
CS(COMM)-  104.03.2022]10.10.20 [585 INIL 18
44/2022 D3
CS(COMM)- [28.04.2022]10.10.20 [530 INIL D5
93/2022 03
CS(COMM)- 109.01.2023]11.10.20 275 INIL 18
11/2023 23
CS(COMM)- 107.05.201931.10.20 {1638 INIL P4
66/2019 3




37

MS. NIVEDITA ANIL
SHARMA, DISTRICT]
UJUDGE
COMMERCIAL)-01

Shahdara

INIL

38

MS. KIRAN BANSAL),
DISTRICT  JUDGE,
(COMMERCIAL
COURT)

Shahdara

INIL

39

SH. AJAY KUMAR
JAIN, DISTRICT
UJUDGE,
COMMERCIAL

Shahdara

INIL

10

SH. REETESH SINGH

Shahdara

INIL

41

SH. GURDEEP SINGH|
DISTRICT  JUDGE|
COMMERCIAL)

North-
'West

INIL

42

SH.VINOD YADAV

North-
West

INIL

43

SH. VIRENDER
BHATT, DISTRICT]
JUDGE

North

(COMMERCIAL

INIL




17.12.2021

(COURT-03

14 [SH. PANKAJ GUPTASOUTH [CS  COMM] 09.10.20 661 YES  |NIL INIL
DISTRICT  JUDGEWEST  [360/2021 D3
(COMMERCIAL)
OMP COMM]15.04.2023[10.10.20 [178 NO  |NIL INIL
05/2023 D3
CS  COMMJ25.09.2019[12.10.20 [1478  [YES  |NIL INIL
156/2019 D3
CS  COMM[0.11.2019[14.10.20 [1424  [YES  |NIL INIL
189/2019 D3
CS  COMM]JI1.10.2021]21.10.20 [740 YES  |NIL INIL
059/2021 D3
OMP COMM}04.05.2022[30.10.20 [544 NO  |NIL INIL
/2022 D3
Nil INil INil Nl Nil Nil Nil
45 [MS. SAVITA RAO,SOUTH [CS 12-04-201917-10-  [1649  |yes INIL 3
DISTRICT  JDUGEJWEST  [(COMM)/50/20 0023
COMMERCIAL 19
COURT-02
cs 07-05-201904-10- [1611  |yes 1 3
COMM)/63/20 0023
19
CS 19-10-2020005-10- |10ST  yes INIL 3
COMM)/152/2 D023
020
CsS 11-08-202104-10- [784 yes 1 14
COMM)/169/2 D023
021
Cs 13-08-2021{09-10-  [787 yes D 14
COMM)/176/2 D023
021
Cs 08-07-2022P5-10- 382 YES il 6
COMM)/341/2 D023
022
Cs 14-07-2022[10-10- {31 YES |1 13
COMM)/352/2 D023
022
CS P8-07-2022005-10-  ¥38 YES | 3
COMM)/378/2 D023
022
46 [SH. RAKESH SYALJSOUTH [NIL
DISTRICT  JUDGEJWEST
COMMERCIAL




	Three Adjournment

